
 

MR. DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shri S. Selvaganabathy: Dr. Fauzia Khan 
(Maharashtra), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Dr. Sasmit Patra 
(Odisha), Dr. Santanu Sen (West Bengal), Dr. Amar Patnaik (Odisha), Shri Abir 
Ranjan Biswas (West Bengal) and Kanakamedala Ravindra Kumar (Andhra 
Pradesh).  

Shri Niranjan Bishi on the issue 'Regarding Establishment of Kendriya Vidyalaya 
in Titlagarh, Odisha'.   
 

Establishment of a Kendriya Vidyalaya (KV) in Titlagarh, Odisha 
 
SHRI NIRANJAN BISHI (Odisha):  Thank you, Mr. Deputy Chairman, Sir, for allowing 
me to raise this matter of urgent public importance.  It is regarding establishment of a 
Kendriya Vidyalaya at Titlagarh in Bolangir District, Odisha, in coordination with and 
financial support from the East Coast Railway, Bhubaneswar, Odisha.  I would like to 
draw the kind attention of the Government of India, through you, Sir, to this matter.  
The District Administration and Education Department had arranged temporary 
accommodation at Dhubaleshwar Government, upgraded high school for the 
functioning of Kendriya Vidyalaya at Titlagarh.  However, despite fulfilling prerequisites 
since November 2020, no further action has been taken by the Government of India 
towards the establishment of Kendriya Vidyalaya.  Titlagarh being an underprivileged 
area urgently requires educational support, especially through a Kendriya Vidyalaya, 
to benefit the children of Central Government employees working in the Departments 
of Railways, Posts, Bank, Insurance, Bhartiya Khadya Nigam, BSNL employees and 
also employees working under the Government of Odisha.  Hence, I urge the 
Government to direct the Kendriya Vidyalaya Sangathan authorities to expedite the 
pending process swiftly ensuring the establishment of Kendriya Vidyalaya at Titlagarh 
in time for the upcoming academic session.  The initiative aligns with our commitment 
to providing quality education in underdeveloped region and fulfilling the educational 
needs of the students belonging to the employees of the Government of India and the 
employees of the State Government.  Thank you, Sir. 
 
MR. DEPUTY CHAIRMAN:  The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shri Niranjan Bishi: Dr. Fauzia Khan 
(Maharashtra), Dr. John Brittas (Kerala), Dr. Sasmit Patra (Odisha), Dr. Santanu 
Sen (West Bengal), Dr. Amar Patnaik (Odisha), Shri Sujeet Kumar (Odisha), Dr. 
Kanimozhi NVN Somu (Tamil Nadu) and Shri M. Mohamed Abdulla (Tamil Nadu).            
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Shri Deepak Prakash on 'Issue of brain drain in Jharkhand.' 
 

Issue of brain drain in Jharkhand 
 
Ǜी दीपक Ģकाश (झारखंड) : उपसभापित महोदय, आपका बहुत-बहुत धन्यवाद। उपसभापित 
महोदय, मȅ आपके माध्यम से झारखंड राज्य की साढ़े तीन करोड़ ममार्हत जनता की भावनाओं से 
सदन को अवगत कराना चाहता हंू। झारखंड राज्य खिनज सÇपदा से पिरपूणर् राज्य है। इसे 
रत्नगभार् Ģदेश भी कहा जाता है। ईÌवर ने और Ģकृित ने दोनȗ हाथȗ से इस Ģदेश को वरदान िदया 
है। यह Ģदेश आयरन ओर, कोयला, ताबंा, सोना, गेर्नाइट, यरेूिनयम, लीिथयम, बॉक्साइट जैसी 
अनेक खिनज सÇपदाओं से पिरपूणर् Ģदेश है।  
 महोदय, मȅ आज आपके सामने इस िवषय को इसिलए रखना चाहता हंू िक हालािंक यह 
Ģदेश खिनज सÇपदा से पिरपूणर् है, लेिकन वहा ंकी राज्य सरकार की नीित और नीयत मȂ खोट है।  
सर, केन्दर् सरकार ǎारा लगातार सारी formalities  पूरी करने के बावजूद वहा ंकी राज्य सरकार 
आयरन ओर को खोलने के िलए तैयार नहीं है। वहा ंपर राज्य सरकार एक तरह से आयरन ओर 
को बदं करने के िलए िववश कर रही है। सर, वहा ंपर एक भी आयरन ओर खुला हुआ नहीं है। हम 
यह भी जानते हȅ िक कोयले का यहा ंपर ऑक्शन होने के बाद लोगȗ को लीज़ िमल रही है, लेिकन 
ज़मीन का अिधगर्हण उस राज्य की सरकार की नीयत मȂ खोट होने के कारण नहीं हो रहा है, 
िजसके कारण उǏोग और उǏोग के माध्यम से रोजगार का जो सजृन होता है, उसमȂ कुल 
िमलाकर बाधा पड़ी हुई है और वहा ंसे उǏोग और उǏोगपित लगातार दूसरे Ģदेश मȂ पलायन कर 
रहे हȅ। वहा ंपर लोग बेरोजगारी को तो झेल ही रहे हȅ, साथ ही कई अपराधी, सगंिठत अपराधी 
िगरोह अपने आप को उसमȂ शािमल कर रहे हȅ।  सर, चाय बागान उसका उदाहरण है।  
 सर, मȅ आपका ध्यान इस ओर आकिर्षत करना चाहता हंू िक माइिंनग लीज़ पर होने के 
बाद भी जो आयरन ओर की माइन्स नहीं खुलती हȅ, उसके पीछे सगंिठत अपरािधयȗ का एक 
िगरोह है, जो इÊलीगल माइिंनग करते हȅ, * सर, यह बहुत दुखद बात है। 
 
Ǜी उपसभापित : दीपक जी, ध्यान रखȂ जो कमȂट्स आप कर रहे हȅ, वे नहीं करȂ।  
 
Ǜी दीपक Ģकाश : सर, वहा ंसे लोग पलायन कर रहे हȅ। उनके पलायन के मूल कारणȗ को तो हम 
लोगȗ को समझना पड़ेगा। ...(Ëयवधान)...  
 
MR. DEPUTY CHAIRMAN:  Please take your seat.  ...(Interruptions)... 
 
Ǜी दीपक Ģकाश : हम केरल की बात नहीं कर रहे हȅ।...(Ëयवधान)... हम केरल की बात नहीं कर 
रहे हȅ। ...(Ëयवधान)... हम ĥÍटाचार की भी बात नहीं कर रहे हȅ। ...(Ëयवधान)... वहा ँ के जमीन 
घोटाले की बात नहीं कर रहे हȅ, वहा ँ के शराब घोटाले की भी बात नहीं कर रहे हȅ।        

                                         
* Expunged as ordered by the Chair. 
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